PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF RSG FEBRIC TRADING
PRIVATE LIMITED
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2.

NAME OF CORPORATE PERSON

DATE OF INCORPORATION OF
CORPORATE PERSON

AUTHORITY UNDER WHICH
CORPORATE PERSON IS
INCORPORATED/ REGISTERED

CORPORATE IDENTITY NUMBER /

LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE
PERSON

ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICE
(IF ANY) OF CORPORATE PERSON
LIQUIDATION COMMENCEMENT
DATE OF CORPORATE PERSON
NAME, ADDRESS, EMAIL
ADDRESS, TELEPHONE NUMBER
AND THE REGISTRATION
NUMBER OF THE LIQUIDATOR

LAST DATE FOR SUBMISSION OF
CLAIMS

RSG Febric Trading Private Limited
06/05/1999

Registrar of Companies- Delhi

U67120DL1999PTC099645

A-2/119, JANAKPURI, NEW
DELHI, Delhi, India, 110058

06/12/2024

Maya Gupta

R/o: Address: 3685/7, Narang
Colony, Tri Nagar

Delhi-110035

Email id:
fesmayagupta@gmail.com
Contact Number: 7838777116
IBBI Regn. No.:IBBI/IPA-02/1P-
N00363/2017-18/11061

Address for correspondence:

C/o: 1*' Floor, Sincere Tower, plot
no. 4, Commercial Complex,
Community Centre, Preet Vihar, New
Delhi-110092

Email id: lig.rsgfebric@gmail.com

January 4, 2025

Notice is hereby given that the RSG Febric Trading Private Limited has commenced
voluntary liquidation on December 6, 2024.
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The stakeholders of RSG Febric Trading Private Limited are hereby called upon to submit a
proof of their claims, on or before January 4, 2025, to the liquidator at the address mentioned
against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
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Liquidator ey
IBBI/IPA-02/IP-N00363/2017-18/11061

Date: December 9, 2024
Place: Delhi



PUBLIC NOTICE
{Regulation 14 of the Insolvency and Bankruptcy Board of India
{Voluntary Liguldation Process} Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
RSG FEBRIC TRADING PRIVATE LIMITED

______ RELEVANT PARTICULARS
1| MAME OF CORPCRATE PERSON HSGramrfajnngmeﬂmmﬂ
2. | DATE OF INCORPORATION OF | 08/05/ 1990
| CORPORATE PERSON |
3 | AUTHORITY UNDER WHICH Register of Companies- Ded
CORPORATE PERSON 5
| INCORPORATEDY REGISTERED | -
4. | CORPORATE DIENTITY NUMBER / UBT12000 1956PTONeGE45
LIMITED LIASLITY DENTITY NUMBER
- E:anmmww + ke S o = e
5 | ADDRESS OF THE RECISTERED A2/110, JANAKPLRS, NEW DELHL Dell,
DFFICE AND PRINGIPAL GFFICE | bndia 110058

| IIF ANY) OF CORPORATE PERSON
§ | LQUIDSTION COMVIVENCEMENT DATE | o&/12/2028
| OF CORPORATE PERSOM |
7. | NAME, ADORESS. EMAL ADDRESS. | Maya Gupta
TELEPHONE NUMBER AND THE R0z Adciress: 36857, Narang Colory, Tr Nagar
REGISTRATION NUMEER OF THE | Delne-110035
LIQUIDSTOR | Email e fesmanmguptaEgmail.com
| Contact Number: TB3BTT7116
| B3B! Regr Nou
| BELIPSCRIPNOOSRES/ 201718/ 11081
| Aderess for correspondence:
| Cioc 1t Floor, Sincene Tower, plot no, 4, Commencal
| Comphes, Cormrmunity Cantre. Preet Vihas
| New Dahi-110062
| | Ervssl ki g sagletwioBgriai.omm
B | LAST DATE FOR SUBMISSION OF January 4, 2025
CLAIMS
Notice is hereby given that the RSG Febric Trading Private Limited has commaenced
woluntary guldation on December &, 2024,
The stakehotsers of RSG Febric Trading Private Limited are bereby cathed upen to submit a
proof of their claims, on or before lanuary 4, 2025 1o the liguidstor at the sddress
mentioned againstitem 7.
The financlal crediters shall submit their proof of claims by lectronic means only. All other
stakeholders miay submit the proof of claims in person, By post or by elEcIronic means.
Submission of false or mislesding proofs of claimshall attract panalties.
Maya Gupta
Liquidator in matter of M,/s RSG Febric Trading Pvt Ltd
IBEI/ IPA-DZ/1P-NOOSE3/2017-18/11061
Date: December 8, 2024
Place: Delhi
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